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that crashed, but I would like to say that six 
of these planes were tested. Six out of the 
fourteen planes were tested. Each one of 
these planes was overhauled and was brought 
up to par. It is not as if this plane which was 
below par was continued to be flown below 
par and then it crashed. This is one point. 
Secondly, I quoted the Court of Enquiry. 
This point was also brought before the Judge 
and after a very careful study he came to the 
conclusion that the crash was as a result of 
navigational negligence. 

*3// The questioner (Shri Suraj Parsad) 
was absent For answer Vide Gol S 30-3/ im 
par a ] 

IMPORT  OF   MEDICINES 
*501. SHRI J. P. YADAV : Will the 

Minister of PETROLEUM AND CHE-
MICALS be pleased to state : 

(a) what is the value of the medicines 
imported into the country every year during 
the last three years; 

(b) whether there is any scheme under 
Government's consideration to reduce these 
imports and the progress made so far in this 
regard; and 

(c) whether Government expect to 
achieve 
success in this matter by scientific 
promotion 
and propagation of Ayurvedic medicines? 

+ [ ] English translation. 

THE DEPUTY MINISTER IN THE 
MINISTRY OF PETROLEUM AND 
CHEMICALS (SHRI DALBIR SNGH): (a) 
Import of finished medicines is not generally 
permitted, except in very special cases like anti-
cancer drugs. The total value of drugs and 
pharmaceuticals, including drug intermediates, 
imported during the last three years was as 
under : 

 
(b) In accordance with Government's policy 

to progressively reduce and eventually eliminate 
import of drugs, all possible assistance is given 
to the drug and pharmaceutical industry for 
taking up production of bulk drugs as well as 
intermediates from indigenous raw materials 
wherever practicable. Further, parties applying 
for licences for production of formulations 
based on imported drugs are advised to 
undertake production of bulk drugs on a phased 
basis. This policy has helped in stepping up 
indigenous production and thereby reducing 
imports. The proportion of imports to 
indigenous production has steadily declined and 
wide variety of drugs are now being produced 
in the country from basic stages. 

(c) The Central Council for Research on 
Indian Medicines and Homoeopathy has 
undertaken research programmes with a view, 
among other things, to locate indigenous 
substitutes for imported products. 
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SHRI DALBIR SINGH : Sir, this increase 
is proportionately very low to the increase in 
production which, in 1968, is of Rs. 200 
crores, of Rs. 225 crores in 1969, of Rs. 265 
crores in 1970 and of Rs. 300 crores in 1971. It 
can be seen from here that   the increase   in 
production is so large. 

DR. BHAI MAHAVIR : Let him answer 
in Hindi, Sir. 

MR. CHAIRMAN : You can answer in 
your own way. 

SHRI N. G. GORAY : I want to point out : 
Let him answer in his own way. But we should 
at least understand it. We want to know 
whether the imports are increasing or 
decreasing. 

MR. CHAIRMAN : It might be that 
before he sits down, he would have answered 
it.    Therefore, you have to wait till then. 

SHRI LOKANATH MISRA : Do you 
expect him to explain the entire thing in the 
last sentence? 
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SHRI   YASHPAL   KAPUR  :   Is   the 
Government aware of the huge profit being 
earned by the foreign firms resulting in high 
prices of medicines and loss of foreign 
exchange to the country; if so, what steps are 
contemplated by the Government to find a 
remedy to this disease? 

SHRI DALBIR SINGH : The supple-
mentary has no connection with the main 
question. 

SHRI BHUPESH GUPTA : In view of the 
people suffering from diseases and in view of 
the high prices of the drugs, has the 
Government considered the advisability of 
nationalising the drug industry especially those 
owned by foreign concerns in the country? May 
I know why there is delay in nationalising the 
drug companies? 

SHRI DALBIR SINGH : I have not been 
able to follow the question. 
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MR. CHAIRMAN : Will you kyindl 
repeat? 

SHRI  BHUPESH  GUPTA :   Has   the 
Government considered the advisability of 
nationalising at least the foreign drug 
companies in the country, and whether it has 
occurred to them that unless that is done we 
cannot meet the needs of the people especially 
the Government. 

SHRI DALBIR SINCH : There is no such 
proposal under consideration of the 
Government at present to nationalise the idrug 
ndustry. 

MR. CHAIRMAN : There is no proposal 
for nationalising this industry. 

SHRI BHUPESH GUPTA : What is the 
meaning of understanding my question then? 

SHRI  BABUBHAI   M.   CHINAI :   In 
view of the fact that the hon'ble Minister has 
pointed out that there is increase in imports 
during the last three years in foreign medicines 
and that this increase is due to medicines 
imported to cure cancer and other diseases, 
may I know, Sir, from the hon'ble Minister 
whether there is really a rise in cancer and 
other diseases which he has mentioned or is it 
because the foreigners are charging more? 

SHRI DALBIR SINGH : Sir, this rise is. 

SHRI BABUBHAI M. CHINAI : May I 
repeat the question for his benefit? 

MR. CHAIRMAN : Is the rise in import 
due to rise in prices or rise in diseases like 
cancer? 

SHRI CHANDRA SHEKHAR : Both. 

SHRl DALBIR SINGH : Both are going 
on simultaneously. 

 

SHRI DALBIR SINGH : It concerns the 
Health Ministry.

SHRl OM MEHTA : We have already 
amended the patent law. There was a joint 
Select Committee and its report was discussed 
and approved by the House. 
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 COMMITTEE ON REPUBLIC DAY CELEBRATIONS 

♦502. SHRl MAN SlNGH VARMA : Will 
the Minister of DEFENCE be pleased to state : 

(a) whether any Committee is set up 
every year to organise the Republic Day 
Celebrations ; 

(b) if so, the names of the members of the 
Committee and their designations ; 

(c) if the reply to part (a) above be in the 
negative, who is responsible for the 
arrangements made for the celebrations; and 

(d) what is the criterion followed for 
issuing invitation cards ? ] 

 

t [ THE MINISTER OF STATE 
(DEFENCE PRODUCTION) IN THE 
MINISTRY OF DEFENCE (SHRl VIDYA 
CHARAN SHUKLA) : (a) to (d) A statement 
is laid on the Table of the House. [See 
Appendix LXX1X, Annexure No. :6] 

t [ ] English translation. 

 

 

MR. CHAIRMAN : Next question.


